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MR. DEPUTY CHAIRMAN: No, no; take proper action; that is all what she said,
and also to prevent such incidents. That is what she is asking. Now, Shri Sharad Yadav.

Possibility of hacking of EVMs
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MR. DEPUTY CHAIRMAN: Time 1s over.
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SHRI P. RAJEEVE (Kerala): Sir, I associate myself with this subject.
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MR. DEPUTY CHAIRMAN: Now, Shrimati Kanimozhi.

Need to set up National Commission for Welfare of Fishermen

SHRIMATT KANIMOZHI {Tamil Nadu): Mr. Deputy Chairman, Sir, the problems
taced by the fishermen in this country and the dangers faced by them from our neighbours
have been discussed in this House many times. The fishermen of Tamil Nadu are waiting for
a permanent solution for the problems they face when they enter the seas. At this juncture,
I think, there is a need for setting up of a National Commission for Fishermen’s Welfare.
According to a study by the Ministry of Agriculture, in 2012, more than 1.5 crore Indians
are engaged 1n fisheries-related livelihood activities. The fisheries sector contributes to
more than one per cent of our total GDP. However, living in remote areas, the fishermen
communities are deprived of specific schemes and programmes of the Government.
Hence, the Indian fishermen community, both marine and inland, happen to be neglected
and forgotten community. According to the Central Marine Fishery Research Institute,
61 per cent of the fishermen families come under the BPL category. When we look at other

development indicators, such as, education and health, they are definitely one of the most



